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ATTENDENCE-CUM.ORDER SHEE-T OF THE HEARING OF MUMBA] BENCH OF THENATIONAL COMPAI{Y LAW TRIBUNAI ON 03.0I.2018

NAME OF THE PAEIIES: privilege Trading pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956and 230 to 232 of the Companies Act, 2013.
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CSP No. 928/230-23ZNCLT/MB/MAH/2017
CSP No, 929/230-23ZNCLT/MB/MAH/2017
CSP No. 930/230-23ZNCLT/MB/MAH/2017
CSP No. 931/230-23ZNCLT/MB/MAH/2012
CSP No. 936/230-23ZNCLT/MB/MAH/2017
CSP No. q3ZiZO-Z:ZNCt frMB/UntlZOtZ
CSP No. 938/230-23ZNCLT/MB/MAH/2017
CSP No. 939/230-23ZNCLT/MB/MAH/2017
CSP No. 940/230-23ZNCLT/MB/MAH/201 7
CSP No. 941/230-23ZNCLT/MD/MAH/20r7
CSP No. 942230-232!NCLT/MB/MAH/2017

isd/-
V. NAL APATHY
Member (Technical)

At request of the Petitioner's Counsel, list this matter on 17.01.2018.
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